Annexure — 4

Name of the corporate debtor; NIRVIKAR FILMS LLP ; Date of commencement of CIRP: 12.06.2026 ; List of creditors as on: 18.08.2026

List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in )

Details of claim received Details of claim admitted
Amount of any
Amount of Amount of Amount of .
Sl . o . . mutual dues, . . Remarks, if
Name of creditor . Amount ‘Whether "% of voting | contingent claim not claim under
No. Date of Amount Amount of claim | Nature of . X that may be . ) . any
3 . . . covered by related share in claim admitted verification
receipt claimed admitted claim set-off
guarantee party? CoC
Financial
oy it

1 Nikhil Nanda 26.06.2026 | 1739155.00 173915500 | Creditorasa 0 Yes 0% 0 0 0 0 NA

Lender of
Loan amount
Financial
H dgaard it

2 JHS Svendgaars 26.062026 | 248843.00 242067.04 | Creditorasa 0 Yes 0% 0 0 6775.96 0 NA

Laboratories Limited Lender of
Loan amount
TOTAL 1987998.00 1981222.04 6775.96
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